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()   l.clhcr ic Kd Corpora
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(d)   and (it). Ilie olloAvin steps 
arc taen to avoid l(ss to oodŝrains 
stored in open (ro\er and plinth) 
complexes o ooii Corporation o 
India

(i) Stoces are stored on ooden 
crates and covered itli speci- 
alh abricated ater proo poly- 
tliene  covers.  N\lon ropes 
are provided or proper lash
in o polythene covers to

prevent damae to covcrs by 
balloon ormation drin storm.

(ii I Monoilament nets and cover 
tops iave also lxcn provided 
in major CVP (cover and plin th) 
complexes or additional pro- 
tertioii to rains rom vaaries 
o catlicr.

iii Periodical   replacement o 
pihthene covers is bein made 
to tasLire that best protection 
to r drains is al ays pro
vided.

(i\ .\er.ition o st<jcs in the open 
drin clear <-idier is meti
closly done lo maintain the 
hoalili o rains.

(\-   Poprr ateritii  is  paid to 

rc lailv insjK-ct.  treat and 

)reserv(   tlie st(cs in  the 

op-n.

ir and . Drin the \ear 
iC) -Ri. the ood Corporation o 
India  has added a total co\(.Ted 
stor.Le caparitv o .(4 lah tonnes 
in the St.ites o Andhra Pradesh 
Kerala, Madha Pradesh, Maha- 
raslitra. Orissa, Pnjab. Rajasthan, 
Tamil  Nad, ttar Pradesh and 
est Benal.

Irre larities in Navetan 
ro p Hosin Society

4200. SHRI  . S. NIHAL- 
SIN H ALA  ill the Minister 
o ORKS ANT) HO SIN be 
pleased to state 

(a) hether the brother o the 
Reĉistrar o die Co-op. Societies, 
Delhi and his employer has been 
iven lats in  Na\-etan rop 
Hosin s complex and becase o 
that the Reistrar has been alloin 
irreiilarides in this Society and 
protectin  its oBce-bearers

(b) hether hoses ere bilt 
t o years ao, the Society has not
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iven acconts to its raemlcrs so 
1̂, and those members demandin 
acconts are threatened by the 
oice bearers o the society  and

(c)   heatlier  overnment is 
ready to condct C.B.I. en iry 
into the matter i so, hen 

THE MINISTER O PARLIA
MENTAR  .A AIRS   AND 
ORKS ANT) HO SIN SHRI 
BHISHMA  NARAIN SIN I)  
(a) No, Sir.

(1)   and c). Th lats on- hilt 
li\ the Sociotv   \cars aj 1 and
the latest  estimates irivcn l)v ih 
Society do not contatn Isiiraion 
 r the hiŝii increase over the orit̂ial 
estimates,  lie Reijistrar, Coopera
tive Societies, Delhi Administration, 
has orrlered rther en iry nder 
Delhi C)opcrative  Srcicties Act. 
This en irv lias. ho-Vcr been 
stayed hv the Delhi Hih Cort.

3 m t,   .- r r  i

12.00 hrs.

RE. ESTIONS O 
LE E

{Interrptions^

PRIVI-

MR. DEP T SPE.\KER  I 
ill call \o one b\ one. Hon. 
Members ii every one <i \̂  jets p 
lie this then ho can I Iiear as to 
hat yo ant to place beore the 
Hose. I carmot hear. Tliereore, 
ill call one rom tliis side and one 
rom that side.

PRO.  .\L\DH  DANDA- 
VATE (Rajapr)  Sir, I have ̂iv̂cn 
yo a notice. .

MR. DEP T  SPEAKER  
All o yo please sit do\m. I ill 
allo yo. I call pro Dandav̂ate 
o please mae a speciic point 
and riOt i bi speech. Order, Order, 
pleaiie.

2004LS12

MR. DEP IT SPEAKER  
please sit do n.  I lie Minister 
ants to say somethin.

THEMINTSTI.R O STATE 
IN THE MINISTR O HOME 
A AIRS AND DEPAR MEN 
O PARLIAMIN 1AR A AIRS 
(SHRI P. \lNK VrAS BB.\l.\H) 
Sir. I ill mae on< reiejit to yo 
that hosoever ants to raisr any 
matter here and liate\er rles are 
applied t the Members b(lonĉine to 
or parA shold be applicd to tlie 
Members o the OpKxsition partitrs. 
There shold be a sort o code o 
condct amonî varios parties.

KIR. DEP T SPIAKER 
Nobodv disaL̂rees \\itli \-o on that.

SHRI P. VENKA l AS BBAIAH 
Sir. I ill onlvap)eal to rb.e Members 
opposite that l-.ateve- th.ey ant 
to place beore the Hose the\ cn 
do it bt they ill Iiave to do it accor- 
dinT to the Rles. I they shot 
and or Memliers also start shotin 
then r Members shold not be 
penalised.

\ Inlerriipliojis)

MR. DIP 1  spea er  I
have allo ed  Proessr. Next I 
ill call yo. I ill \-o one by one.

I have allo ed Proessor. Nobody 

else.

I call Mr. Nabi, Mr. Bharat 
I ill call rom this sid< also and then 
Mr. La appa.

PRO-  M.\DH  DANDA- 
VATE  ith yor permission, I am 
raisin thi.. {Inieniiption̂) ith yor 
permission. Sir,. .

MR. DEP T SPEAKER  
o have ritten to the Speaer.




